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NOTICE

IT IS HEREBY NOTIFIED for the information of the Advocates that
they are exempted from wearing gowns while appearing before the
Courts in the course of physical hearing till further orders. However, the

Advocates should wear black coat and white band.

Dated this 31* day of August, 2020

Sd/- Sd/-
(M. W. Chandwani) (V. R. Kachare)
Prothonotary & Sr. Master, I/c Registrar (Judl-I)



